
GOVERNMENT OF INDIA 
HUMAN RESOURCE DEVELOPMENT

LOK SABHA

UNSTARRED QUESTION NO:2926
ANSWERED ON:13.12.2005
IMPLEMENTATION OF ICDS 
Rawat Shri Kamla Prasad

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the details of targets fixed and achievements made under the Integrated Child Development Schemes in the country particularly in
Uttar Pradesh during each of the last three years, State-wise; 

(b) whether the targets fixed have been achieved; 

(c) if not, the reasons therefor; and 

(d) the steps taken/to be taken to achieve the targets?

Answer

MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI KANTI SINGH) 

(a)&(b) State-wise number of ICDS projects sanctioned, targeted for operationalisation and made operational during the last three
year is given in the statement annexed. 

(c) ICDS is a Centrally sponsored Scheme implemented through State Governments. Main reasons for short fall in operationalisation
of sanctioned Projects, as informed by the State Governments, relate to personnel management, inadequate infrastructure for training
of functionaries and other administrative issues involved in the matter. 

(d) The concerned State Governments have been requested, from time to time, to resolve these issues and operationalise all the
sanctioned Projects and Anganwadi Centres at the earliest. As a result, there has been considerable progress in the last one year or
so as is evident from the details given in the Statement referred to above. 

Statement referred to in reply to part (a) of Lok Sabha Unstarred Question No. 2926 for 13.12.2005 regarding implementation of
ICDS by Shri Kamla Prasad Rawat 

Sl. State/UT 2003-04   2004-05    2005-06                         
No.

   No. of ICDS  No. of ICDS   No. of ICDS Projects                 
   Projects                Projects                  

  Sanctio Targetted Operat Sanctio Targetted Operat Sanctio  Targette  Operational
  ned for  ional ned for  ional   ned(as on d for    (as on
   operationa   operational  31.7.  operatio  31.7.2005)
   lisation   isation   2005)  nalisation
       
1 Andhra 363 354  351 363 363  351 363  363          360
Pradesh
2 Arunachal 58 56  57 58 58  58 58  58  58
Pradesh
3 Assam  196 165  195 196 196  195 196  196  195
4 Bihar  394 239  183 394 394  249 394  394  390
5 Chhattisgarh 152 152  152 152 152  152 152  152  152

6 Goa  11  11  11 11 11  11 11  11  11
7 Gujarat 227 227  227 227 227  227 227  227  227
8 Haryana 116 116  116 116 116  116 116  116  116
9 Himachal 72 72  72 72 72  72 72  72  72
Pradesh



10 Jammu & 121 120  120 140 121  121 140  121  121
Kashmir
11 Jharkhand 204 168  152 204 204  152 204  204  204
12 Karnataka 185 185  185 185 185  185 185  185  185
13 Kerala 163 163  163 163 163  163 163  163  163
14 Madhya 336 336  336 336 336  336 336  336  336
Pradesh
15 Maharashtra 370 365  368 372 372  372 372  372  372
16 Manipur 34 34  34 34 34  34 34  34  34
17 Meghalaya 32 32  32 32 32  32 32  32  32
18 Mizoram 21 21  21 21 21  21 21  21  21
19 Nagaland 54 53  54 54 54  54 54  54  54
20 Orissa 326 314  326 326 326  326 326  326  326
21 Punjab 142 142  142 142 142  142 142  142  142
22 Rajasthan 257 257  257 257 257  257 257  257  257
23 Sikkim 5 5  5 5 5  5 5  5  5 
24 Tamil Nadu 434 432  434 434 434  434 434  434  434
25 Tripura 40 40  39 40 40  39 40  40  39
26 Uttar 836 614  742 834 834  819 834  834  827
Pradesh
27 Uttaranchal 99 68  96 99 99  99 99  99  99
28 West Bengal 358 346  352 358 358  355 358  358  355
29 A & N 5 5  5 5 5  5 5  5  5 
Islands
30 Chandigarh 3 3  3 3 3  3 3  3  3
31 Delhi 29 28  28 29 29  28 29  29  28
32 Dadra & N 1 1  1 1 1  1 1  1  1
Haveli
33 Daman & Diu 2 2  2 2 2  2 2  2  2
34 Lakshadweep 1 1  1 1 1  1 1  1  1
35 Pondicherry  5 5  5 5 5  5 5  5  5
                            
All India - 5652 5132  5267 5671 5652  5422 5671  5652  5632
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